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NAME OF THE COMPANY: M/s. Khanna Traders & Ors. V/s. M/s. Scholar Publishing House
Pvt. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 397/398
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ent. Learned counsel for the respondent has stated that
an’t argue the matter

Learned counsel for the parties are pres
he has received the copy of the rejoinder only yesterday and that being so he ¢

today. Learned counsel seeks and is given three weeks’ time to advance the arguments.

List on 02.11.2016 for arguments of both sides.
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